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BEFORE THE HON’BLE NATIONAL GREEN

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 213/2024 /EZ
In The Matter of:

SK. HARUN
... Applicant

Versus

THE STATE OF WEST BENGAL & Ors.

.. Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 2, THE
DISTRICT MAGISTRATE, HOWRAH:

I, Dr. Deepap Priya P., D/o. Sri 1. Palraj, working as the District Magistrate,

Howrah at P.O. & P.S. Howrah, District Howrah Pin-711101 do hereby

solemnly affirm and submit as follows: -
1. That I have been communicated with a copy of the order in O.A. No.

213/2024/EZ from the Learned Counsel for the State associated with

the instant case.

‘2. That this affidavit is being filed in compliance to the Solemn Order

dated 27.11.2024 passed by the Hon’ble Tribunal.

3 JAK 2025
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Finding Committee was constituted comprising the folloWing_nfcr'r‘lbcrs: , //‘

3. That in pursuance of the direction of the Hon’ble Tri
(= |

- BT

District Magistrate, Howrah and Senior Scientist, West Bengal <,/,:’//

Pollution Control Board.

4. That the District Magistrate, Howrah nominated Additional District
Magistrate (LR) & District Land & Land Reforms Officer, Howrah on
11.12.2024.

The photocopy of the aforesaid nomination is annexed herewith and
marked as “R - 1”.

5. That the Member Secretary of West Bengal Pollution Control Board
was requested on 11.12.2024 to send nomination of representative on
behalf of WBPCB in the Fact-Finding Committee constituted by the
Hon’ble Tribunal in its order dated 27.11.2024.

The photocopy of the aforesaid letter seeking nomination of
representative from WBPCB is annexed herewith and marked as “R-
2”,

6. That the nomination in favour of Smt. Jayati Mitra, Assistant
Environmental Engineer, Howrah Regional Office, WBPCB was received
from the Member Secretary, WBPCB on 13.01.2025.

The photocopy of the aforesaid nomination is annexed herewith and
marked as “R - 3”

7. That for compliance of the solemn order dated 27.11.2024 passed by

the Honble Tribunal, the Fact-Finding Committee conducted an

inspection on the site in question on 20.01.2025 and submitted it’s

report.

\2 3 JAK 2025
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The report of the Committee is annexed herewith and
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8. That as per direction of the aforementioned committee, the Blockzamnd

& Land Reforms Officer, Domjur Block submitted report regarding the
plot in question which reveals that the developers of the building have
failed to produce sanctioned building plan and other relevant

documents.

The report submitted by the Block Land & Land Reforms Officer,

Domjur Block is annexed herewith and marked as “R - 5”.

9. That the statements made in the above paragraphs are true to my
knowledge are belief of the record as available in the office of the
deponent and the rest are humble submissions before the Hon’ble

Tribunal.

10. That it is most respectfully prayed that this Hon’ble Tribunal may
kindly be pleased to pass necessary order / orders as is deemed fit for

the ends of justice

Identified by me Deponent
i 7 '
\ .~
Advocate ;eﬁ-*g\é
State of West Bengal <<’ 0]-2022. 1strict Magistrate

Howrah

S CHAUDHURI
* NOTARY *
GOVT. OF INDIA
'2 3 JAN 20?5 Regd. No.-€534/08
.ﬂ pidhannagar Court
Dist -North 24 ¥gs




BEFORE THE NOTARY PU@4IC

AT BIDHANNAGAR

DIST-NORTH 24 PARGANAS

I, the deponent above- named, do hereby verify and declare that the

statements made in the aforesaid paragraphs are true and correct to the

best of my knowledge and information and I believe that nothing material

has been concealed there from.

. ,d
Verified at  |<olj<atcon 92" day of January ,2025.

Identified by me

\77:2:00ate 22l 2025

State of West Bengal

Regd. No.v-ﬁsa’q’!(‘}&.
Bidhannagar Count

3} A TAeS
Dist.-Noriil o4 Vas

2 3 JAN 2025

Deponent

)
District Magistrate
Howrah
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE DISTRICT MAGISTRATE AND DISTRICT COLLECTOR
HOWRAH
(ENVIRONMENT CELL)

Memo No.: 65 /Env. /Howrah Date: 11 /12/2024

Sri Azar Zia, IAS, Additional District Magistrate (LR & LA) and District
Land & Land Reforms Officer, Howrah is hereby nominated as the representative of the

undersigned in the Fact-Finding Committee duly constituted by the Hon’ble NGT,
Eastern Zone Bench, Kolkata vide its order dated 27-11-2024 in connection with OA No.

213/2024/EZ in the matter between Sk Harun-vs- State of West Bengal.

iy
istrict Magistrate

Howrah
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE DISTRICT MAGISTRATE AND DISTRICT COLLECTOR
HOWRAH
(ENVIRONMENT CELL)

Memo No.: 64 /Env. /Howrah | Date: 11/12/2024

To:  The Member Secretary
West Bengal Pollution Control Board
Paribesh Bhawan,
10 A, Block-LA, Sector-111,
Bidhannagar , Kolkata-700106.

Sub: - Regarding nomination of Senior Scientist in the Fact-Finding committee constituted by
Hon’ble NGT Eastern Zone Bench in connection with OA No. 213/2024/EZ in the matter
between Sk Harun-vs- State of West Bengal.

Sir,

Please find enclosed the order passed by Hon'ble NGT, Eastern Zone Bench, Kolkata on 27-11-
2024 in connection with the aforesaid OA wherein a Fact -Finding Committee has been constituted by
the Hon'ble Tribunal with the following composition

(i) District Magistrate, Howrah, or his representative not below the rank of Additional District
Magistrate,

(ii) Senior Scientist, West Bengal State Pollution Control Board,

You are requested to kindly nominate one Senior Scientist and share his details with the
undersigned at an early date in this regard.

Thanking you.
Enclo: - As stated. Yours faithfully
e (o)
istrict Magistrate
Howrah
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Sub: Compliance of direction dated 27.11.2024 of Hon’ble NGT passed in connection
with Original Application No. 213/2024/EZ. N
ginal App G)( ¢ On

Enclosed please find the copy of the order of Hon’ble National Green Tribunal, Eastern /
Zone Bench, dated 27.11.2024 passed in connection with Original Application No. @/
213/2024/EZ (Sk. Harun vs State of West Bengal), which speaks for itself.

The Hon’ble National Green Tribunal, Eastern Zone Bench was pleased to constitute a
Committee, comprising of the following Members:-

i. Senior Scientist, West Bengal Pollution Control Board;
ii. District Magistrate, District - Howrah, or his representative not below the
rank of Additional District Magistrate (ADM).

The District Magistrate, Howrah shall be the Nodal Office for all logistic purposes and for
filing Fact finding Report/ Inspection Report of the Committee.

The Committee has been directed to carry out inspection of the various sites with reference
to the allegations made by the applicant in the Original Application.

Smt. Jayati Mitra, Assistant Environmental Engineer, Howrah Regional Office (M-
0830381210, Email:acel4.wbpcb-wb@bangla.gov.in) of the West Bengal Pollution Control
Board will represent the State Pollution Control Board, West Bengal in this matter.

Encl: As stated o <___
‘ gL R x Member Secretary
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- Paribesh Bhawan, Bldg 10A, Block LA, Sector 11, Salt Lake, Kolkata 700 106
Tel: 2202-3000/ 2202-3003 / 2202-3006, Email: ms.wbpcb-wb@bangla.gov.in_Website: www.wbpceb. gov.in
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Report of the Committee constituted by Hon’ble National Green Tribunal, Eastern
Zone Bench Kolkata vide order dated 27.11.2024 in connection with O.A. No.
213/2024/EZ in the matter between Sk. Harun - vs - State of West Bengal & Ors.

In compliance of the solemn order passed by Hon’ble NGT, Eastern Zone Bench
Kolkata on 27.11.2024, an inspection on the site in question was conducted on 20
.01.2025 at 12 .00 noon by the committee constituted by the Hon’ble Tribunal
comprising the following members:

1. Shri Azar Zia, Additional District Magistrate (L & LR), Howrah

2. Smt. Jayati Mitra, Asst. Environmental Engineer, WBPCB, Howrah Regional
Office, West Bengal Pollution Control Board.

The following officials were also present to facilitate the inspection by the
aforementioned Committee:

1. Shri Partha Pratim Sadhukhan, Officer-in-Charge, Environment Section,
District Administration, Howrah.

2. Shri Nirod Baran Sarkar, Joint Block Development Officer Officer, Domjur
Development Block.

3. Shri Babulal Kanraar, Revenue Officer, Office of the BL&LRO, Domjur Block.

4. Shri Swapan Kumar Mondal, Revenue Officer, Office of the BL&LRO, Domjur
Block.

5. Smt. Tuktuki Sk ,Pradhan , Bankra-III Gram Panchayat , Domjur Block.

During the inspection, the following was revealed:

1. The said plot is located in a congested residential neighbourhood surrounded
by houses and shops. Two under-construction buildings were found on the
plot of which one was a G+4 structure which was almost completed while the
other one had been constructed till the first floor and further works were
ongoing.

2. As per plot information received from the Land and Land Reforms
Department, the LR plot no. 3065 corresponding to erstwhile RS plot no. 3063
is classified as Bastu/Shali (copy enclosed). This indicates that there had never
been any pond in that location since the onset of the revisional settlement land
surveys in West Bengal.

1IP"F'
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3. Interaction with the local people also revealed that there had never been any

pond over the plot in question in the past, and there were tiled hutments in
the spot before the construction began.

4. The developers of the building were contacted over phone for producing
sanctioned building plan and other relevant documents, but they failed to do

so. The developers verbally claimed that they have received an NOC from the
local Gram Panchayat.

5. However, given that a G+4 Building has a typical height of 15-18 meters,
permission of the Howrah Zilla Parishad should have been taken as per
Section 160A of the West Bengal Panchayat (Amendment) Act, 2017 wherein
it clearly states that any structure under a Gram Panchayat which exceeds 6.5
meters in height requires the previous permission of Zilla Parishad. Thus,
prima facie there appears to be violation of building construction laws and the

matter should be enquired into by competent officials and engineers from the
Howrah Zilla Parishad.

The Photographs taken during the course of inspection are annexed herewith.

:)alzj L NACK> 4 Q/

Assistant Environment Engineer A.DM. (LR) & D.L. & L.R.O.
Howrah Regional Office, WBPCB Howrah
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Glimpses of the Inspection held on 20-01-2025 in connection with Hon’ble NGT,
Eastern Zone Bench, Kolkata, OA No. 213/2024/EZ

J72G+-WVWiMBs, Bankra, Howrah,
wWes=st Bengal 7171 1403, India
250 January 2025 13:471 tO7
Lat: 22 602198, Long: 88 276756

o =
Howrah, west Bengal, India
J72g+rpq, Bankra, Howrah, West Bengal 711403, India
Lat 22.601977° Long 88.276632°
20/01/25 O01:37 PM GMT +05:30
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GPS Map Camera
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Howrah, West Bengal, India
‘:. J72g+rpq, Bankra, Howrah, West Bengal 711403,
Lat 22.602016° Long 88.276774°

NE 20/01/25 01:36 PM GMT +05:30

India

/

J72G+WMS8, Bankra, Howrah, Wést
20 January 2025 13:32:00
Lat: 22.602198, Long: 88.276756

B

HQGleaM TAl

4|



20 January 2025 13 33:44
Lat: 22.602198, Long: 88.27675

O

J7ZG+WM8 Ban
West Bengal 711

39




J72G+WMgHBankra, Howrah, West Bengal 7
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Government of West Bengal
Block land & land Reforms Office 9)
Plot Information NoF ARE

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO. Classification Share Area (Acre) Rayat Remarks
Aktar Ali,S/o Sk
164/1 Bastu/Shali 0.0078 0.011 Ramijan
Address- Bankra
Sk Sbdul Jabbar
538/1 Bastu 0.0134 0.02 S/o Jinnat 4C applicable
Address- Bankra
Md Nasim S/O Sk
2152 Bastu/Shali 0.0078 0.011 Ramjan
Address- Bankra
khursid Alam S/O
2197/1 Bastu 0.0047 0.0104 Samsul Hoda 4C applicable
Address- Bankra
Md Gore S/0 Md
2414/1 Bastu 0.0142 0.02 Sukur Address-  4C applicable
Bankra
Golam Mostafa
2436 Bastu 0.0042 0 Sardar S/0 Md Ali
Address- Bankra
Md. Halim S/0 sk
2786 Bastu/Shali 0.0077 0.0109 Ramijan Ali

Address- Bankra

For Office Use Only

edid
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Block Lan¥& Land Reforms Office:
Domijur, Howrah
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Government of West Bengal
Block land & land Reforms Office

Plot Information
District- Howrah Block-Domijur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
sk Fakir MD S/O
3929/1 Bastu 0.0312 0.04 Abdul Momin Sk 4C applicable
Address- Bankra
Banu Begum S/O
4222 Bastu/Shali 0.0039 0.0055 Sk Ramjan
Address- Bankra
Moibul Begum
4395/1 Bastu 0.0213 0.03 W/0 Md Jalim 4C applicable
Address- Bankra
Mehbub Hossain
Sekh S/o Abdul
4711/1 Bastu 0.0124 0.0207 Bt Kadieses
Bankra
Manik Roy
5006 Bastu 0.0206 0.0287 S/0 Satish
Address- Bankra
Riwaz Ahmed
0.0118 0.02 ;
5727/1 Bastu 5/0 Sk Rabbani 4C applicable
Md Shamim
5983 Bastu/Shali 0.0077 0.0109  S/O Sk Ramjan Ali
Address- Bankra
A
R4
For Office Use Only Page 2 of 8 M 28/01/2025 11.32 A
(PN

Block Lan and Reforms Office!
Domijur, Howrah




=l - 45
aRuas s

R W @ o T anfuafaa edd
G &Yy

SR IEERINNY - (SHY [eaosoaa]
SINERN @994 oea - (PG
WY - oove M- AR Sfia afma(a)-  ».8300
&S OGN N ©OLO
Wys & @f T ax ARe(a)  ATNeR/EE {EEd LS
LR IRy 0.00%8 0.0%00 SeoTd Sfe e
Pre1-q8 Al
TR fors
Loy /T o.0039 0.050% sm: oifers .
frol-or4  FEOE Sl
- fors
LHUR IR o0.00@8 0.0%00 oy TR .
fPre1-or wPE
S - fers
4(5T) HTET TESY
vIed B 0.00¢8 0.0500 EIEERRIC
frer-te@d A
- TRST
voeR EI) 0.000¢® 0.0%00 oS i
frer-te@d ATa
HR-SAWIE TTOT
N E1ic 0.00¢® 0.0%00 EEICEEICH
fre1-te@a 1|
STR-SHTTE ST
ve8 E1KY 0,00¢9 0.0000 AFer% I A
frer-te@a Aia
S-S TS

For Office Use Only

Page o of v Ro/ov/r0%¢ v5:¢0 AM




>

y \'“‘-""‘ Mawy N
. LN
/’:‘,' ‘{;'?9" 17
b el e \““ 0 )\d (F/ & \\

Government of West Bengal \ ¥
Block land & land Reforms Office N
Plot information
District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot N0.3065
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Samser Ali Molla
5492 Bastu 0.0094 0.01 S/o Nur Ali
Address- Bankra
Md Salim
6908 Bastu/ Shali 0.0077 0.0109 S/0 Sk Ramjan Ali
Address- Bankra
Sk Sonai
6962 Bastu 0.0054 0.01 S/ 0 Sk Mamud 4C applicable
Address- Bankra
Nasir Khan
8151 Bastu 0.0054 0.01 S/0 Taiyyab Khan
Address- Bankra
Giyas Khan
8152 Bastu 0.0053 0.01 S/ O Taiyyab Khan
Address- Bankra
Siraj Khan
8153 Bastu 0.0053 0.01 $/0 Taiyab Khan
Address- Bankra
Altab Ali Khan S/0
8154 Bastu 0.0053 0 Taiyab Khan
Address- Bankra
For Office Use Only Page 3 of 8 28/01/2025 11.32 AM
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Domijur, Howrah
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Government of West Bengal \ _ gl |
Block land & land Reforms Office N
Plot Information e

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100

LR Plot No.3065

RS Plot no. 3063

Khatian NO. Classification Share Area (Acre) Rayat Remarks
Sanat Roy
8338 Bastu 0.0209 0.03 S/0 Satish

Address- Bankra

Md Jalil
8339 Bastu 0.0293 0.04 S/0 Ramjan Alo
Address- Bankra

Julekha Begum
8340 Bastu 0.0292 0.04 W/0 Md jalil
Address- Bankra

Sanat Roy

8780 Bastu 0.0358 0.0361 $/0 Satish
Address- Bankra

Sairunnesha
W/0 Md
Nizamuddin
Address- Bankra

8850 Bastu 0.0186 0.0286

Md Estekhar
9804 Bastu 0.0177 0.025 S/O Amin
Address- Bankra

Taslima Begum
10045 Bastu 0.0081 0.0114 W/0 Md Mumtaz
Address- Bankra

For Office Use Only Page 4 of 8 28/01/235;‘11 32 AM
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Government of West Bengal

Block land & land Reforms Office We\ .
Plot Information .'-g; § _
District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Nasima Begum
wW/0 Md
1 i )
0910 Bastu 0.0293 0.0413 P
Address- Bankra
Md Kutubuddin
10914 Bastu 0.0293 0.0412 $/0 Golam Gaus
Address- Bankra
Khairun Khatun
11427 Bastu 0.016 0.02 W/0 Md Kalim
Address- Bankra
Mamtaz Begum
W/0 Mehmud Ali
11741 Bastu 0.0091 0.0125 (MDA
Laskar
Address- Bankra
Asma Begum D/O
11754 Bastu 0.0003 0.003 Ekbal Hossain
Address- Bankra
Sahnaz Banno
12088 Bastu 0.007 0.0098 W/O Md Jan Alam 4C applicable
Address- Bankra
Md Jan Alam S/o
12089 Bastu 0.0069 0.0098 Md Alauddin
Address- Bankra
For Office Use Only Page 5of 8 28/01/2025 11.32 AM
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Government of West Bengal

Block land & land Reforms Office
Plot Information

District- Howrah Block-Domijur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Sk Sabbar Ali
12115 Bastu 0.0042 0.0062 S/O Sk Basir
Address- Bankra
SK Ekramul Haque
12116 Bastu 0.0042 0.0061 S/O Sk Basir
Address- Bankra
Sk Maidul
12117 Bastu 0.0042 0.0062 S$/0 Sk Basir
Address- Bankra
Mainul Haque S/o
12915 Bastu/ Shali 0.0585 0.0825 Ainul  Address-
Bankra
Razia Sultana W/o
13776 Bastu 0.0192 0.027 Md Israr Alam
Address- Bankra
Gulam Rasul
13857 Bastu 0.041 0.0578 $/0 Md jahir
Address- Bankra
Mir Moktar Ali
13859 Bastu 0.0237 0 $/0 Mir Maher
Address- Bankra
For Office Use Only Page 6 of 8 28/01/2025 11.32 Am
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Government of West Bengal
Block land & land Reforms Office
Plot Information

District- Howrah Block-Domjur

501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065%
RS Plot no. 3063
Khatian NO. Classification Share Area (Acre) Rayat Remarks
Kaesar Ansari
S jib
14166 Bastu 0.0108 0.0111 /O Mujibar
Rahaman Ansari
Address- Bankra
Asma Ansari
K
14179 Bastu 0.0107 0.0111 WO Kawsa
Ansari
Address- Bankra
Sk Rasid Alam
S/o Sk iff
14288 Bastu 0.0118 0.0165 oSk Sar
Alam
Address- Bankra
Sufia Begum
W/O Sk Rasid
.017 K
14289 Bastu 0.0176 GR88 Sl Address:
Bankra
Nur Baksh
Mondal
15066 Bastu 0.0355 £es S/o Latifuddin
Address- Bankra
Sk Ismail
15094 Bastu 0.0124 0.0208 $/0 Sk Maksud
Address- Bankra
Alimuddin
Mondal
16481 Bastu 0.0262 0.0369 S$/o nur Baksh
Mondal
A;k&ess- Bankra
For Office Use Only Page 7 of 8 Q}Sr

28/01/2025 11.32 ppm \K
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Plot Information

56

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100

LR Plot No.3065

RS Plot no. 3063

Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Nuruddin Mondal
Baksh
16482 Bastu 0.0262 0.037 SHOINOrRRES
Mondal

Address- Bankra

For Office Use Only Page 8 of 8 28/01/2025 11.32 AM
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U/s- Note or Change
( Mai Mokordama

no. And San)

Domijur, Howrah

District-Howrah Mouza- Bankra JLNo.55 & KhatianNo.423
Revenue Survey NRL
Thana Domjur — Nio: 164 Touzl No. 3876 Hooghly
Superficial Rights Payble of Rights U/s - date from ------ to ----
Descrip Cess Cess
tion
Khatian no. oand . S;hareh Remarks
(Mai Bata) ccupi | of each | Rent Rent
er( | other
Shortly
) .
Roads | Education Roads |Education
422 Firoj 1 17 g8ana6 14anal0 Registry
Aham ( ganda ganda gonda Yatta Of
mad 16 ana) 31-07-
Laskar 2011
Digar
SD/ N. Gangully
Revenue Officer
Date- 22/11
Desciption and Desciption and Occupier of Classification of rights and
. . Share . Share . .
Occupier of Rights Rights Special rules and association
Korfa Korfa
Dang U/s-40c1/1
Bahar Ali SK 1(16 ana) Patta mule mokorory
S/0 Muktar Ali Sk
sakim- Nija
Khang Dang Rayat accoring to rule no. 4
5anab
Abdul Malek Jamadar gonda 2
kara 2
kranti U)g'/d dakhal sattya bisisto
5/0 Daulat Ali Jamader Q)'S}
Sakim- Nija This Khatian Shall remain
{@,ﬂ \{ in force under the GOVT.
28-05-1954 87\
1384 Block Land & Land Reforms Office! Record Corrected

U.S. 52 of Chap-VI

E.A. Act

SD/S.D.G 08//04
R.O.
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Khatian no. 423 Rights of self occupied Land N
Total area of Plot Share of | Area of Land of
Larfd. Rayat |Rayat Under the
Plot no. CIasgfuca Remarks under Plot
tion the Plot
Acre Satak Acre |Satak
3063 Shali  BadarAli 12ana 16gonda 1 1 41
Abdul Malek 3 ana 4 gonda (16 ana)
3141 Shali Khang Dang Abdul Malek 1 23
(16 ana)
Total area of Self Occupied Land 1 70|
Khatian no. (Mai bata) of rent recipient of subsidiary List of different khatian of subsidiary rights
rights
Total area of Subsidiary rights
Total Area 1 70

Naprerbieel
s

Block Land Land &?orms Oificer
Domjur, Howrah
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Govt. of West Bengal L ead

Office of the Block Land & Land Reforms Officer . . .
Domjur, Howrah >

Memo No.:. H +Dom 3(—)3\ Date :21.01.2025

To

The Additional District Magistrate &
District Land & Land Reforms Officer.
Howrah

Sub.: Submission of joint field inspection report regarding NGT, arising out of OA
No0.21372024/EZ

Respected Sir,

Sending herewith the joint field inspection report mentioned in subject which speaks for

itself. 2

This is for your kind information.

Thanking You,

Yours faithfully.

A S
£ ( ) a\ | L RN
~ Block Land & Land Retorms Officer
Domjur : Howrah

Biock Land & Land Retorms Uiiewe
Domjur, Howrah



A

o
The B.1 W& LRO.
Domjur, Howrah

Sub- Joint field inspection report regarding Solemn order passed by Hon'ble NGT vide OA
no. 2132024'k2Z.

Ref- 12/1(3)Env Howrah — dt.1501/23

Madam.

. . \  ifS . . it B 5 ¢,
In connection with above reference a joint inspection has been made on 200125 at 12.00
noon over the respective plot being no. RS, 3063, LR-3065(P) in the Mouza- Bankra JL-55 under

the jurisdiction ot B.I. & 1.R.O Domjur,

We. the undersigned. along with ADM(D) sir . SPL LAO Sir, representative of pnllulioq
control board ., Jt. BDO, Domjur and Pradhan. Bankra-III GP. were present as a team members of
the said joint inspection.

Ihe said plot is identified with the help the mouza map and enquiry done accordingly. During
enquiry, it is observed that there is a G+4 building which constructed by Sk Sajid SO Sk
Selimuddin of Bankra ( as per the written submission of MD Samser and Md kalam).

As per available office record. it is observed that the suit land is Bastu in nature. Nobody
submitted their necessary documents like as LR ROR. conversion certificates. building sanction
plan and approval copy of Panchayet etc till date. A scatched map of the said disputed land is
attached herewith for vour kind consideration.

This is for your kind perusal and taking necessary action.

F )
Enclo:- Fiiv (1,
QUL e
1) LR information 24 ot IS
2) Sketched Map oo Revean:
3) Written submission of MD Samser and MD kalam. Uilice of : ' vis Qlficey
Domy ) )

Date:- 21.01.2025

hg
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SITE PLAN

OF MOUZA - BANKRA. J.L. NO. 55, P.S. DOMJUR.

DIST. HOWRAH, R.S. DAG NO. 3063 N(T 7¢ SCLE
LR DAG N¢. 06a8 ¢DISPUTED L AND
SHOWING 1IN RED BCRDEi ]

N
y

\4\
e

o DAG NO. 3063

™ DAG NO. 3054

o

=

o}

<

]

DAG NO. 3063 (P)

o 65 KATHA

& s o o o

2 / "
i DAG NO. 3080 /1

DAGND- 3063 (P)

DAG NO. 3075 I
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' PR Trans laled Q
Respected Block Land and Land Reforms officer, "</’——J

Domjur; O/0 the BL&LRO.

Domijur-Howrah

Sub: Complaint done by mistake

Sir,

This is our humble request to you that we are (i) Md. Kalam S/O Md. Islam (ii) Md. Samser 5/9 Md.
Sattar both of Vill: Bankra, domjur, Howrah. We are engaged only as the contractors in the building
which under construction at 28 room near Rasikal under Bankra mouza. We are neither promoter flor
landlord. The real developer of project is SK.Sajid S/O SK. Salimuddin Of Vill: Bankra, Benuban, Domjur,
Howrah. Kindly Excuse us from the allegation made against us thus of life. In support of are claim
attached the contract agreement of real developer.

Date-29/1/25

Ph Np. 9163146390

Yours faithfully

" sd- -
«—A*«D“Qf"ac"ﬂ‘d Fogt C(;: (1)Md.Shamshar
. ,
Nowo |aleen ég
Aopoition b wa Lo
and M nalksme

(2) Md. Kalam
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.’ Liluah, Howrah
NOTARY PUBLIC &

"REGD. NO.—9 OF 4 HOWRAH COURT
HOWRAH WEST BENGAL

0 ¢ sua

/
% % TAYe 12018 Date

Potarial Certificate

PURSUANT TO SEC, 8 OF THE NOTARIES ACT. (53/1552) »
SUBORDINATE LEGISLATION THERE UNDER GOVT OF INDIA
MINISTRY OF LAW AND JUSTICE 4

TO ALL TO WHOM THESE PRESENTS shall come ‘I, SALT
SINHA ROY, duly appointed by the Governor of W. Bengal 1o practics as
NOTARY PUBLIC do hereby verify authenticate, certily, atlest as undo: the
exceution of the 1nstrument annexed, here unto collectively marked A
1ts being execulcd and admitied and identified by the respective sign.
as to the matiers contunped thergin present before me by the *execuis
Hus / Her / Their [d Lapyer and/ or His / Her / their represenial

Sle PavVa 8 al) .
Sri/Smt...... N Al

Accordingly, this i to certfy, authenticale and autest tha
annexed instrument “A” is the affidavit / Partnership deed / Dissalutios
of Partnership deed / power of attorney / Revocation ol powes
.tgru:m nt / cancellation of agreement / Will / dcclarauon / hond / aerox

copy / sponsorship / executed on R esruete
Me1nuwd c‘*uﬂuz@

. by SrSmy

o & others. Primalacic th
annexed  instrument "A appears o be in -the usual procedur: i
serve and avail as need for occasions shall or may require for

same and it contains [ 10 05 pages

INFAITH AND TESTIMONY WHERLE OF bemg required
NOTARY 1, the said notary do hereby subscribe my hand 00
my scal of affice at HOWRAH on this the LIt

.\11‘

P G- E. 5 TR i e YBAF vrvvveoniiee. |

*Signature (s) L. T. 1. (8) v
- A
=1, S1Hua Rov

NOTARY PURLIC
SALIL SiNUA nryy

wr

NOTARIAL S 1420
Alfixed / N(!l;{ﬂinﬂ"

TR,
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Pgﬁ?s A%REEMENT FOR DEVELOPMENT is made on |Lfkday of
February, 201§ BETWEEN 1) MOINUL HAQUE, son of Late Ainul
Haque, 2) SHAHEENA PARVEEN. wife of Moinul Haque. bhoth by faith
[slam, by occupation Business and Household duties respectively, both
residing at 46, Pilkhana 1% Bye Lane, P.S. Golabari, Dist -+ Howrah -
711101, hereinafter referred to and called the parties of the FIRST PART/
LANDLORD (which expression unless excluded by or repugnant to the
context herem shall be deemed to be included their heirs legal

rEpresentatives, successorsin-interest, executors, administrators  an

-1
i,

assigns) of the ONE PART /
04 JUN2018




AND

y g RS

' SK SAJID, son of Late Sk Salimuddin, by faith Islam, by occupation A
vesiding at Vill - Bankra Benuban, Post - bankra, P.S. Domjur, Dist -

Howrah - 711403 hereinafter referred to and called the party of the SECOND

PART/ DEVELOPER (which expression unless excluded by or repugnant to
included his heirs, legal

f the context herein shall be deemed 1o he
)

FOPrEsentaiives, SUccessors i mierest, executors, admimstrators and assigns

{ the OTHER PART.
WHEREAS the parties of the first part are the joint owners and occupiers i
respect of the Bastu landed property measuring more or less 05 (Five) katha
together with all nght of easement and appurienants attached thereto
compnsed 1 Sabek Dag No. 3063, appertaining to R.S. Khatian No. 423 of
Mouza - Bankra. JL. No. 55, P.S. Domjur, Dist - Howrah specifically
mentoied to the schedule hereunder by way of purchase vide deed of sale
dated 25031985 from one Abdul Rouf Piyada

VD WHEREAS the First partiesiowners desirous and intended w get a
multi-storied building o be constructed on thesr property mentoned i the
schedule heremn below but faled to do so due 0 lack of eXPErence In rasing
Masonry buldding as well as paucity of funds and as such proposed to complete
the scheme by appointng a Developer who can undertake (o complete the

same on certan terms and conditions as would he agreed by and between

them

AND WIEREAS the second part above named 1s a renowned Developer
having been experienced in Building Construction and have also capacity to

pr wide finance

IND WEHEREAS the First parties!
{\n"hlxl.ﬁ the First parties/owners Jountly approached the Secand

4 ﬂ.’iﬂ.'“t\;*;pt-r with & progosal for o
| : ayp i onstruction of muly - s !
| - stoned building
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Government of West Bengal &z
Block land & land Reforms Office Vo
Plot Information NS

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur

Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063

Khatian NO. Classification Share Area (Acre) Rayat Remarks

Aktar Ali,S/o Sk
164/1 Bastu/Shali 0.0078 0.011 Ramjan
Address- Bankra

Sk Sbdul Jabbar
538/1 Bastu 0.0134 0.02 S/o Jinnat 4C applicable
Address- Bankra

Md Nasim S/0O Sk
2152 Bastu/Shali 0.0078 0.011 Ramjan
Address- Bankra

khursid Alam S/0
2197/1 Bastu 0.0047 0.0104 Samsul Hoda 4C applicable
Address- Bankra

Md Gore S/0 Md
2414/1 Bastu 0.0142 0.02 Sukur Address-  4C applicable
Bankra

Golam Mostafa
2436 Bastu 0.0042 0 Sardar S/0O Md Ali

Address- Bankra

Md. Halim S/0 Sk
2786 Bastu/Shali 0.0077 0.0109 Ramjan Ali

Address- Bankra

edid

For Office Use Only Page 1of 8 (’\ Up 28/01/2025 11.32 AM
\
\

5 7
0365/0\\'\23
Block Lant& Land Reforms Office
Domijur, Howrah
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Government of West Bengal

Plot Information

Block land & land Reforms Office

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot N0.3065
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Sk Fakir MD S/O
3929/1 Bastu 0.0312 0.04 Abdul Momin Sk 4C applicable
Address- Bankra
Banu Begum S/0
4222 Bastu/Shali 0.0039 0.0055 Sk Ramjan
Address- Bankra
Moibul Begum
4395/1 Bastu 0.0213 0.03 W/0 Md Jalim 4C applicable
Address- Bankra
Mehbub Hossain
Sekh S/o Abdul
4711/1 Bastu 0.0124 0.0207 Baci- Ailiress-
Bankra
Manik Roy
5006 Bastu 0.0206 0.0287 S/0 Satish
Address- Bankra
Riwaz Ahmed
0.0118 0.02 ;
5727/1 Bastu $/0 Sk Rabbani 4C applicable
Md Shamim
5983 Bastu/Shali 0.0077 0.0109  S/O Sk Ramjan Ali
Address- Bankra
8.
S
For Office Use Only 28/01/ 2025 11.32 AM
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Government of West Bengal
Block land & land Reforms Office
Plot Information

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065

RS Plot no. 3063

Khatian NO.  Classification Share Area (Acre) Rayat Remarks

Samser Ali Molla
6492 Bastu 0.0094 0.01 S/o Nur Ali
Address- Bankra

Md Salim

6908 Bastu/ Shali 0.0077 0.0109 5/0 Sk Ramjan Ali
Address- Bankra

Sk Sonai
6962 Bastu 0.0054 0.01 S/ O Sk Mamud 4C applicable
Address- Bankra

Nasir Khan

8151 Bastu 0.0054 0.01 S/0 Taiyyab Khan
Address- Bankra

Giyas Khan

8152 Bastu 0.0053 0.01 S/ O Taiyyab Khan
Address- Bankra

Siraj Khan
8153 Bastu 0.0053 0.01 S/0 Taiyab Khan
Address- Bankra

Altab Ali Khan S/0

8154 Bastu 0.0053 0 Taiyab Khan
Address- Bankra

For Office Use Only Page 3 of 8 28/01/2025 /1}.32 AM

C
V h@\/ \\'\)\
Cart\
Block Land & Land Relorm3 Oltice
Domjur, Howrah



T
{
‘ AR TIN RIS
/4 W R g §fN oy ArnaTaea aav
F ' SRIA W~
S maw 15 oMYy i
f"‘j- s s (E A cae vl (SIS
A - eose - s s () - 3 asee
E -“imw WY ®-  sore
f*’ wviewa o =9 e Alama() AR/t e ugn
rrtp IR acioy c.0%60 Head Qia
a7 58T
A1 - ferm
veay g ©.03%¢ CRETEL LR o
frer- amsiq anfe
i i - KT
i veRo vy ©.033% o cRoC S Gk LI |
i -y stge
; - ARG
i
WO 3 ©. 08¢y G,0%5) S A
PreT et
EHE R
vy gc TRy R 0.0y HEFFE
iR 9 faswsEw
AL - [
avcg L 15 0.0%45 ooigo CER-18 7
a1 - S
SROFTMS WS NG e
| seeng as 6.00y3 ©. 0338 IR (FIW
el w5 ywers
-
Fow Ofhiie | ose dimiy
Page g oty 3d/e3/i03q oriay PM

—

B,




Vwka¥A Q"\“@

Government of West Bengal

Block land & land Reforms Office

Plot Information
District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO. Classification Share Area (Acre) Rayat Remarks
Sanat Roy
8338 Bastu 0.0209 0.03 S/O Satish
Address- Bankra
Md Jalil
8339 Bastu 0.0293 0.04 S/0 Ramjan Alo
Address- Bankra
Julekha Begum
8340 Bastu 0.0292 0.04 W/0 Md jalil
Address- Bankra
Sanat Roy
8780 Bastu 0.0358 0.0361 S/0 Satish
Address- Bankra
Sairunnesha
W/0
8850 Bastu 0.0186 0.0286 . / Md_
Nizamuddin
Address- Bankra
Md Estekhar
9804 Bastu 0.0177 0.025 S/0 Amin
Address- Bankra
Taslima Begum
10045 Bastu 0.0081 0.0114 W/0 Md Mumtaz
Address- Bankra
For Office Use Only Page 4 of 8
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Government of West Bengal
Block land & land Reforms Office
Plot Information

District- Howrah Block-Domjur 501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Nasima Begum
10910 Bastu 0.0293 0.0413 wio Md.
Kutubuddin
Address- Bankra
Md Kutubuddin
10914 Bastu 0.0293 0.0412 S/0 Golam Gaus

Address- Bankra

Khairun Khatun

11427 Bastu 0.016 0.02 W/0 Md Kalim
Address- Bankra

Mamtaz Begum
W/0 Mehmud Ali
Laskar
Address- Bankra

11741 Bastu 0.0091 0.0125

Asma Begum D/O

Bastu 0.0003 0.003 Ekbal Hossain

11754
Address- Bankra

Sahnaz Banno

12088 Bastu 0.007 0.0098 W/O Md Jan Alam 4C applicable
Address- Bankra

Md Jan Alam S/o

12089 Bastu 0.0069 0.0098 Md Alauddin
Address- Bankra
Page 5 of 8 28/01/2025 11.32 AM
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Government of West Bengal
Block land & land Reforms Office
Plot Information
District- Howrah Block-Domjur 501055
Block-Domijur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.306S
RS Plot no. 3063
Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Sk Sabbar Ali
12115 Bastu 0.0042 0.0062 S/0 Sk Basir
Address- Bankra
SK Ekramul Haque
12116 Bastu 0.0042 0.0061 S/O Sk Basir
Address- Bankra
Sk Maidul
12117 Bastu 0.0042 0.0062 S/0 Sk Basir
Address- Bankra
Mainul Haque S/o
12915 Bastu/ Shali 0.0585 0.0825 Ainul  Address-
Bankra
Razia Sultana W/o
13776 Bastu 0.0192 0.027 Md Israr Alam
Address- Bankra
Gulam Rasul
13857 Bastu 0.041 0.0578 $/0 Md jahir
Address- Bankra
Mir Moktar Ali
13859 Bastu 0.0237 0 S/0 Mir Maher
Address- Bankra
For Office Use Only Page 6 of 8 28/01/2025 11.32 AM
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Government of West Bengal
Block land & land Reforms Office
Plot Information
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District- Howrah Block-Domijur

501055
Block-Domjur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100
LR Plot No.3065
RS Plot no. 3063
Khatian NO. Classification Share Area (Acre) Rayat Remarks
Kaesar Ansari
14166 Bastu 0.0108 0.0111 =Sl Bayloes
Rahaman Ansari
Address- Bankra
Asma Ansari
14179 Bastu 0.0107 0.0111 VWO Kaviser
Ansari
Address- Bankra
Sk Rasid Alam
S ,
14288 Bastu 0.0118 0.0165 /o Sk Sariff
Alam
Address- Bankra
Sufia Begum
W/O Sk Rasid
.0176 0.02
14289 Bastu 0.0 48 Alam Address.
Bankra
Nur Baksh
Mondal
: 0.05
15066 Bastu 0.0355 s/ Latifuddin
Address- Bankra
Sk Ismail
15094 Bastu 0.0124 0.0208 S/0 Sk Maksud
Address- Bankra
Alimuddin
Mondal
16481 Bastu 0.0262 0.0369 S/0 nur Baksh
Mondal

Apk&ess- Bankra

For Office Use Only
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Block land & land Reforms Office
Plot Information

District- Howrah Block-Domjur 501055
Block-Domijur J.L. No. 055 Thana-Domjur
Classification -
Mouza-Bankra Bastu Land Area-1.4100

LR Plot No.3065

RS Plot no. 3063

Khatian NO.  Classification Share Area (Acre) Rayat Remarks
Nuruddin Mondal
h
16482 Bastu 0.0262 0.037 S/o Nur Baks
Mondal

Address- Bankra

For Office Use Only Page 8 of 8 28/01/2025 11.32 AM
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" 3 JAN 2025

HON’BLE NATIONAL GREEN
TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
0. A. NO. 213/2024

In The Matter of:
SK. HARUN

... APPLICANT

VERSUS

THE STATE OF WEST BENGAL & Ors.

. RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE
RESPONDENT No. 02, DISTRICT
MAGISTRATE, HOWRAH.

Mr. Sibojyoti Chakrabarti,
Ld. State Advocate
For The State of West Bengal
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